BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH AT KOLKATA
ORIGINAL APPLICATION NO. 01/2024, /5,

In the mater of :

Ankur Sharma

Versus

The State of West Bengal & Ors,

AFFIDAVIT-IN-REJOINDER ON BEHALF OF TH
THE AFFIDAVIT DATED 08.04.2024 FILED ON

RESPONDENT NOS. 12, 13, 17 and 19.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH AT KOLKATA
ORIGINAL APPLICATION NO. 01/2024/EZ
In the mater of :

Ankur Sharma
...... Applicant

Versus

The State of West Bengal & Ors.

— dents
Hy ..m.;;;,,fgﬁ,‘%“
o W "A'-/L «

AFFIDAVIT-IN-REJOINDER ON BEHALF OF THE APPLICANT TO
THE AFFIDAVIT DATED 08.04.2024 FILED ON BEHALF OF THE

RESPONDENT NOS. 12, 13, 17 and 19.

I, Ankur Sharma, the Applicant aged about 27 years by occupation
Advocate residing at 13/3, Dr. P.K. Banerjee Road, Howrah - 711101
ereby solemnly affirm and state as under :

'/:O 1.\ am the Applicant in the abovementioned Original Application. I

<)ve read the Affidavit on behalf of the Respondent no. 12, 18,
, and 19 dated 08.04.2024 (hereinafter for the sake of brevity
eferred to as the ‘said Affidavit’), and I am making the present

Affidavit in Rejoinder thereto.

2. 1 deny the contents and averments made in the Affidavit on behalf
of the Respondent Nos. 12,13, 17 & 19 that are contrary to
and/or inconsistent with anything stated in the abovementioned
Original Application and the present Affidavit in Rejoinder.

3. Now I shall deal with Affidavit in seriatim :

i) As rc?gards paragraph no. 1 I say that the same does not
require any specific reply.

ii)




i)

3

1265 of 2024, WPA no. 1290 of 2024 and WPA 1285 of 2024
were filed on 17.02.2024 long after filing of the instant
original application on 08.12.2023. Those four matters
were, however, dismissed by the Hon’ble Court vide
separate orders dated 10.04.2024 and later restored to their
original state vide solemn orders dated 06.05.2024.

Print copies of the case status of the said cases
downloaded from the official website of Hon’ble High Court
at Calcutta are annexed herewith and collectively marked
by the letter and figure ‘A-1’

As regards paragraph no. 3 and 4 of the said Affidavit the
same does not require any specific reply.

In view of what is stated herein above, I humbly pray before this
Hon’ble Tribunal to pass necessary orders.

Solemnly affirmed at Howrah e
: TE 91,\ -
On this 13th day of May, 2GR fexTFCATON ?ﬁ“%é?%ﬁg A""

OF,

/ SWAPNA DAS',
HOWRAH | <C

i
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OLEMNLY AFF! )

% chant
PNA DAS

NOTARY GOVT. OF INDIA

14/18
RrRegn. NO. 136
|udgg°5‘ Court. Howr

VERIFICATION

I, Ankur Sharma, the abovenamed Applicant do hereby verify that the
contents of the above Affidavit in Rejoinder are true and correct to the
best of my knowledge, no part of it is false and nothing material has
been concealed there from.

Verified at Howrah on this day of 13t day of May, 2024.

At A

Applicant
UK
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{3 MAY 202 ‘;"\\\”l\ﬁ\””
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j24. 1040 AN Case Status : Search by Case Number f “A- A’ 4
Calcutta High Court - Appellate side
Appellate side
Case Type ' Case Detalls
Filing Number : WPA e i
Registration Number . 1276/2024 Filing Date: 17-01-2024
CNR Number : 1265/2024 _‘______Matlon Date: 17-01-2024
: WBCHCA-002646-2024
atus
First Hearing Date 4_c_a_s—e__§t_____——
Decision Date : 22nd January 2024
Case Status : 10th April 2024
Nature of D - CASE DISPOSED
oare of Disposal o testad--DISMISSED FOR DEFAULT
Bench 265780HON'BLE JUSTICE SUVRA GHOSH
State :SingleBench ______————
District : West Bengal
Judicial 24 PARAGANAS SOUTH
Causelist Name : MANDAW
Not Before Me ‘DailyList  ___ ————
. LS s
Petitioner and Advocate
1) SUBRATA MONDAL T
SARBANANDA SANYAL
Respondent and Advocate
1) STATE OF WEST BENGAL AND ORS.
Subordinate Court Information
Court Number and Name  ©-—
Case Number and Year 10
Case Decision Date : -
state
District
IA Details
= 1A Number | Party ~ |[ Date of Filing || Next Date I[ 1A status
AN/1/2024 SUBRATA MONDAL :
lClassiﬁcation : STATE OF WEST BENGAL AND ORS. 15-04-2024  ||06-05-2024 ||Disposed
History of Case Hearing
[cause List Type Judge Business On Date | Hearing Date |  Purpose of hearing
HON'BLE JUSTICE SUVRA GHOSH [Disposed
HON‘BLE JUSTICE SUVRA GHOSH [Disposed
HON'BLE JUSTICE SUVRA GHOSH 22-01-2024  |NEW MOTION
aily List HON'BLE JUSTICE SUVRA GHOSH 73022024 |MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 16:02.2024 [VENTIONED MATTERS
{Daily List HON'BLE JUSTICE SUVRA GHOSH 19:02-302¢  ]MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 20:02.2024|MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 53054 JVENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH s - | T
[Daiy List HONBLE JUSTICE SUVRA GHOSH 102:2024 _ IMENTIONED 2=
[Daily List HONBLE JUSTICE SUVRA GHOSH 23-02:2024__|MENTIONED MATTE
[Daily List HON'BLE JUSTICE SUVRA GHOSH 27-02-2024___|MENTIONED MATTERS
[Daily List HONBLE JUSTICE SUVRA GHOSH 20.02.2024 _|MENTIONED MATTERS
[Daily List HONBLE JUSTICE SUVRA GHOSH 01-03-2024___|MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH [05-03-2024 _ |MENTIONED MATTERS
|Dally List [HON'BLE JUSTICE SUVRA GHOSH [06-03-2024 |MENTIONED MATTERS
[07:03-2024  |MENTIONED MATTERS
112

httos://hcservices.ecourts.gov.in/ecourtindiaHC/cases/case no php?state cd=1
" =168&dist cd=

1&court code=3&stateNm=Calcutta#
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st HON'BLE JUsT) Case Status : Search by Case N
foaiy List HON'BL CE SUVRA GHOsH Mool D MATTERS
E JUSTICE [08-03-2024 JMENTIONE
josty Lis HON'BLE JUSTICE :UVRA =HosH T [MENTIONED MATTERz
Daily List BLE T VRA GHOS 2 MATTER
!Eai:; List HONBLE JUSTICE SUVRA GHO§: L ]MENT:gW
" 3 _/
Daily List mONBLE JUSTICE SUVRA GHOSH 1300 2028 IME:IIONED MATTERS _|
B TONBLE JUSTICE SUVRAGroSE e }:,:ENTIONED VATTERS _
ot e HON'BLE JUSTICE SUVRA GHOSH }f;gijg% IMENTIONED MATTERS
[Daily List CONBLE JUSTICE SUvRa GHOSH 19-03.2024___[MENTIONED MATTERS
IBaily Tt HON'BLE JUSTICE SUVRA GHOSH 50-03.2024 _ |MENTIONED MATT ER::
= HON'BLE JUSTICE SUVRA GHOSH 51032004 |MENTIONED MATTER
[Daily List HON'BLE NTIONED MATTERS
[Baiy st JUSTICE SUVRA GHOSH 22-03-2024 __|ME —TTERS
— — HON'BLE JUSTICE SUVRA GHOSH 77-03-2024 __|MENTIONED MATTERS
Laf!y Lfst HON'BLE JUSTICE SUVRA GHOSH 28-03-2024 lMENTlONEg RS
lo—af'y " HON'BLE JUSTICE SUVRA GHOSH 02.00 2222 }ﬂizggzio MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH O O IMENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH O IVENTIONED MATTERS
Eacly List HON'BLE JUSTICE SUVRA GHOSH 32:04_ 2024 |VENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 55:04.2024 __|MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH SENTIONED MATTERS
~T 10-04-2024 |
|Daily List HON'BLE JUSTICE SUVRA GHOSH
Orders
Order
Order Order Date Details
Namber Order on Judge 7032004
1 WPA/1265/2024) HON'BLE JUSTICE SUVRA GHogl;: 10042024
2 WPA/1265/2024] HON'BLE JUSTICE SUVRA G:gSH 06-05-2024
3 WPA/1265/2024] HON'BLE JUSTICE SUVRAG
ategory Details
oo GROUP A (WRIT MATTERS) (1)
Category Land Laws (13)
Sub Category Miscellaneous ( 16 )
Sub Sub Category
ECTION
e Compliance Date [Receipt Date
OBJECTION = = s
‘All Objections are Complied

Sr.No. Scmtit!){ Date
1 17-01-2024

httos:/fhcservices.ecourts.gov.in/ecourtindiaHC/cases/case no.php?state cd=16&dist cd=1&court code=38&stateNm=Calcutta#
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. 10:47 AM Case Status : Search by Case Number

Calcutta High Court - Appellate side
Appellate side

Case Details
Case Type “WPA
Filing Number : 1280/2024 Fillng Date: 17-01-2024
Registration Number : 1285/2024 Registration Date: 17-01-2024
CNR Number : WBCHCA-002652-2024
Case Status
Hearing Date : 22nd January 2024
g'er::sion Date : 10th April 2024
Case Status : CASE DISPOSED
- of Disposal . Uncontested--DISMISSED FOR DEFAULT
Nafure . 265780HON'BLE JUSTICE SUVRA GHOSH
(B::rzr:: : Single Bench
Sta':e : West Bengal
District : 24 PARAGANAS SOUTH
Juilicial : MANDAMUS SECTION
Causelist Name Daily List
Not Before Me
Petitioner and Advocate
1) SANJIB KUMAR MONDAL
SARBANANDA SANYAL
Respondent and Advocate

1) STATE OF WEST BENGAL AND ORS.

Subordinate Court Information
Court Number and Name  : —
Case Numberand Year  :0
Case Decision Date : s
state x
District
IA Details
= 1A Number - Party ~ |[ Date of Filing || Next Date || IA Status |
R MONDAL .
debmasor AT OF WEST BENGAL AND ORS. 15-04-2024  ]|06-05-2024 |IDisposed
History of Case Hearing

|Cause List Type Judge Business On Date | Hearing Date {D. Pu;zose of hearing

HON'BLE JUSTICE SUVRA GHOSH ispos

HON'BLE JUSTICE SUVRA GHOSH |Disposed

HON'BLE JUSTICE SUVRA GHOSH 22-01-2024  |[NEW MOTION

ity List HON'BLE JUSTICE SUVRA GHOSH 13-02-2024  |MENTIONED MATTERS

[Daily List HON'BLE JUSTICE SUVRA GHOSH 16-02-2024  |MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 19-02-2024  |MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 20-02-2024  [MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 21-02-2024  |[MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 22-02-2024  |[MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 23-02-2024  [MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 26-02-2024  |[MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 27-02-2024  |[MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 28-02-2024  [MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 20-02-2024  |MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 01-03-2024  |MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 06-03-2024  |[MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 06-03-2024  [MENTIONED MATTERS
’@uy List HON'BLE JUSTICE SUVRA GHOSH 07-03-2024 _ |MENTIONED MATTERS

https://hcservices.ecourts.gov.infecourtindiaHC/cases/case no.php?state cd=16&dist cd=1&court code=3&stateNm=Calcutta#

1/2
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Case Status : Search by Case Number

ist HONBLE JUSTICE SUVRA GHOSH
gaa:";’ 'L';st TON'BLE JUSTICE SUVRA GHOSH ?ig;:gg: }::ENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH xR [Me:gloweo MATTERS
Daily List HONBLE JUSTICE SUVRA GHOSH 13-03-2024 M ENTISNED MATTERS
Daily List HONBLE JUSTICE SUVRA GHOSH 14-03-2024 lMENT|o:ED MATTERS
Daily List HONBLE JUSTICE SUVRA GHOSH 16032004 lMENnonEg ::ATTERS
Daily List HONBLE JUSTICE SUVRA GHOSH 18:03.2094IMENTIONES Mz;rziés
Daily List TONBLE JUSTICE SUVRA GHOSH 19-03.2024—JMENTIONED MATTERz
Daily List HONBLE JUSTICE SUVRA GHOSH 20032024 JMENTIONES MATTERS
Daily List MONBLE JUSTICE SUVRA GHOSH 21-03-2024  IMENTIONED MATTERS
[Daily List HONBLE JUSTICE SUVRA GHOSH 22-03-2024  IMENTIONED MATTERS
[Daity List HON'BLE JUSTICE SUVRA GHOSH 27-03-2024  [MENTIONED MATTERS
|Daily List HONBLE JUSTICE SUVRA GHOSH 26-03-2024 __|MENTIONED MATTERS
[Daily List CONBLE JUSTICE SUVRA GHOSH 02-04-2024___|MENTIONED MATTERS
[Daily List FONBLE JUSTICE SUVRA GHOSH 03.04-2024 _ |MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 04-04-2024 _ [MENTIONED MATTERS
[Daily List HONBLE JUSTICE SUVRA GHOSH J05-04-2024 IMENTIONED MATTERS
[Daily List HONBLE JUSTICE SUVRA GHOSH 08.04-2024 _ |MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 05.04-2024 _|MENTIONED MATTERS
Daily List ON'BLE JUSTICE SUVRA GHOSH 70.04-2024 _|MENTIONED MATTERS
Orders
m Order on Judge Order Date Dgtr::sr
1 WPA1285/2024] HON'BLE JUSTICE SUVRA GHOSH 27-03-2024
2 WPA/1285/2024] HON'BLE JUSTICE SUVRA GHOSH 10-04-2024
3 WPA/1285/2024] HON'BLE JUSTICE SUVRA GHOSH 06-05-2024
Category Details
Category GROUP A (WRIT MATTERS) (1)
Sub Category Land Laws ( 13)
Sub Sub Category Miscellaneous ( 16 )
OBJECTION
[Em, : Sgﬂ_lﬁqy_ Date OBJECTIQN Compliance Date Receipt Date
b 17-01-2024 'All Objections are Complied = =

https://h i =
OSBMOOSGOOU”SQOV in/eooumndlaHC/caseslcase no.ph cd
‘ ; 0.php?state

[

_‘ caee "

16&dist cd=1&court




/.'”" fooid Case Status : Search by Case Number
¥ Calcutta Hi ; %
igh Court - Appellate side
PP
<o Appellate side
5;59 2 _ Case Details
Filing Number : WPA SRR Sy
Registration Number : 1283/2024 ‘___f_lllm__l_QE'_e:f17'01'2024
CNR Number : 1290/2024 jgggl_ss_tg@ﬂate: 17-01-2024
: WBCHCA-002655-2024
First Hearing Date Case Status
Decision Date : 22nd January 2024
Case Status “10th April 2024 ______——
Nature of Disposal : CASE DISPOSED
Coram s ~Uncontested—DISMISSED FOR DEFAULT
Bench 265780HON'BLE JUSTICE SUVRA GHOSH
State : Single Bench
District : West Bengal
Judicial 24 PARAGANAS SOUTH
CIsoNst Nate “MANDAMUS SECTION
et Before e 08l LTI
oner and Advocate __———
1) PABITRA SADAR Petitioner a
SARBANANDA SANYAL
S N
Respondent and Advocate
1) STATE OF WEST BENGALAND ORS
Subordinate Court Information
Court Number and Name
Case Number and Year
Case Decision Date :
state
District
IA Details
| 1A Number 7| Party |[ Date of Filing || Next Date [ 1A Status |
CAN/1/2024 PABITRA SADAR : 1
l;lassiﬁcation : "STATE OF WEST BENGALAND ORS 15-04-2024 °">°5'2°24__' Disposed |
History of Case Hearing
[cause List Type Judge Business On Date | Hearing Date | Purpose of hearing
TJONBLE JUSTICE SUVRA GHOSH IDisposed
TONBLE JUSTICE SUVRA GHOSH [Disposed
. HON:BLE JUSTICE SUVRA GHOSH 22-01-2024  |NEW MOTION
Dafly L!st HON'BLE jg:;lg: :3\\;2: GHOSH 13-02-2024  |MENTIONED MATTERS
|Daily List :g:‘gt SR g:gs“ 16:00.2024 |MENTIONED MATTERS
F—i:y Es: TION'BLE JUSTICE SUVRA GHOSH 19:62.2024__|MENTIONED MATTERS
Doty = : i 30022024 |MENTIONED MATTERS
|Daily List HON'BLE JUSTICE SUVRA GHOSH 75004 IMENTIONED TTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH P I TTERS
[Daily List T ONBLE JUSTICE SUVRA GHOSH 1022024 |MENTIONED :
[Daly List HONBLE JUSTICE SUVRA GHOSH 23022024 |MENTIONED MATTES
[Daily List FION'BLE JUSTICE SUVRA GHOSH 26-02.2024__|MENTIONED MATTERS
[Daily List ONBLE JUSTICE SUVRA GHOSH 27-02-2024 _ |MENTIONED MATTERS
[Daily List ONBLE JUSTICE SUVRA GHOSH 28-02-2024 _ |MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 20.02.2024 _ |MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH 01-03-2024 _ |[MENTIONED MATTERS
[Daily List HONBLE JUSTICE SUVRA GHOSH [05-03-2024 __[MENTIONED MATTERS
HON'BLE JUSTICE SUVRA GHOSH [06-03-2024 _|MENTIONED MATTERS
[07-03-2024 _ |MENTIONED MATTERS

'Daily List

https://hwerwoes.ecouns.aov.in/ecounlndlaHC/cases/case no.php?state cd=16&dist
= st cd=1&court code=3&stateNm=Calcutta#

1/2
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: 10:47 AM
@E:? HON'BLE JUSTICE SuV Case Status : Search by Case Number
aly = HON'B RA GHOS 08-0

Daily List HONDLE JUSTICE SUVRA GHOSH ; 11-03-2024 }ME:I:(O):ED i

Daily List e STICE SUVRA GHOSH 12032024 |MEN ED MATTERS

[Daily List v BLE JUSTICE SUVRA GHOSH e |13-03-2024 IMENI'ONED MATTERS

} /

[Daily Uit HON'BLE JUSTICE SUVRA GHOSH _ | ooomrom" 14-03-2024 [MENT:gzgg MATTERS

|Daily List ng.:LE JUSTICE SUVRA GHOSH 16-03-2024 _ IMENTIONED xﬁgiﬁz

[Gaily List HON'BLE JUSTICE SUVRA GHOSH__ | ::g::’;’g? [MENTIONED MATTERS

IDaily s HON LE JUSTICE SUVRA GHOSH 20-032023 [MENTIONED MATTERS

ety U S E JUSTICE SUVRA GHOSH __|eomm=""121-03-2024 [MENTIONED MATTERS

ONBLE JUSTICE SUVRA GHOSH__J """ [22:03-2 [MENTIONED MATTERS

e ONBLE JUSTICE SUVRA GHOSH___Jmsme="""_ -03-2024 _ IMENTIONED MATTERS

27-03-2024 __ IMENTIONED MATTERS

HON'BLE JU B S
STICE SUVRA GHOSH g 28-03-2024 __|MENTIONED MATTERS
02-04-2024  |MENTIONED MATTERS

HON'BLE JUSTICE SUVRA GHOSH
/
03-04-2024  |MENTIONED MATTERS

HON'BLE JUSTICE SUVRA GHOSH
/—
04-04-2024  [MENTIONED MATTERS

HON'BLE JUSTICE SUVRA GHOSH
HON'BLE JUSTICE SUVRA GHOSH _ """
05-04-2024  [MENTIONED MATTERS

HON'BLE JUSTICE SUVRA GHOSH L=
) 08-04-2024 M
HONBLE JUSTICE SUVRA GHOSH LR SIENCNE: HATTERS
GHO/SH T 09-04-2024  |[MENTIONED MATTERS
10-04-2024  |MENTIONED MATTERS

HONBLE JUSTICE SUVRA
HONBLE JUSTICE SUVRA GHOSH |

Orders

Order Date Order

Details
27-03-2024
10-04-2024
06-05-2024

'BLE JUSTICE su

Number Order on Judge
1 WPA/1290/2024 HON'BLE JUSTICE SUVRA GHOSH
WPA/1290/2024 HON'BLE JUSTICE SUVRA GHOSH
’VRA GHOSH

WPA/1290/2024 HON

Category Details
GROUPA (WRIT MATTERS) (1)

Land Laws (13)
Miscellaneous (16)

OBJECTION

All Objections are Complied

https://hcservices.ecourts.qov.
V. |nlecoumndiaHC/casea/case no.php?state
I cd=16&dist cd=
=1&court code=3&stateNm=

I EEE—--...




P, 1043080
Case Status : Search by Case Number A
Calcutts High Court - Appellate side
Appellate side
Case Type \WP Case Details
Filing Number : WPA
- - - 17-01-2024
Registration Num : 1287/2024 Fillng Date: 17 o1_
CNR Number b : 1291/2024 Registration Date: 17-01-2024
o WBCHCA-002665-2024
FiretH Case Status
rst
Decision poLoute +22nd January 2024
Case Status : 10th April 2024
: CASE DISPOSED
Nature of Disposal ;ﬁnfontested-DISMISSED FOR DEFAULT
g:"’m - 265780HON'BLE JUSTICE SUVRA GHOSH
heh : Single Bench
State : West Bengal
District : 24 PARAGANAS SOUTH
Judicial : MANDAMUS SECTION
Causelist Name : Daily List
Not Before Me -
Petitioner and Advocate
1) SMT. MALLIKA DAS
SARBANANDA SANYAL
Respondent and Advocate
1) STATE OF WEST BENGAL AND ORS
Subordinate Court Information
Court Number and Name  : —
Case Number and Year :0
Case Decision Date : T
state :
District
IA Details
| 1A Number Party | Date of Filing || Next Date || IA Status |
CAN/1/2024 SMT. MALLIKA DAS '
Classification : STATE OF WEST BENGAL AND ORS 15-04-2024 06-05-2024 |Disposed
History of Case Hearing
ause List Type Judge Business On Date | Hearing Date Pu f
HON'BLE JUSTICE SUVRA GHOSH {Dispos:’m of hearing
HON'BLE JUSTICE SUVRA GHOSH ospoced
HON'BLE JUSTICE SUVRA GHOSH 22:01-2024  INEW MOTION
aily List HON'BLE JUSTICE SUVRA GHOSH 13:02:202  IMENTIONES AR
[Daily List HON'BLE JUSTICE SUVRA GHOSH 16-02-2024 [MENTIONED MATTER
[Daily List HON'BLE JUSTICE SUVRA GHOSH 19-02-2024 IMENTIONED MATI'ERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 20-02-2024 [MENTIONED :
[Daily List HON'BLE JUSTICE SUVRA GHOSH 21-02-2024 CATIERS
[aiy List HONBLE JUSTICE SUVRA GHOSH 7352 0s IMENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH e [MENTIONED MATTERS
ily List HONBLE JUSTICE SUVRA GHOSH T 4___[MENTIONED MATTERS
'Dfa. X Tist HON'BLE JUSTICE SUVRA GHOSH 27-02-2024 [MENTIONED MATTERS
,Dfaf'y st HON'BLE JUSTICE SUVRA GHOSH 28-0 -2024  IMENTIONED MATTERS
[paily Lie ~ONBLE JUSTICE SUVRA GHOSH a4 IMENTIONED MATTERS
[paiy Lt HON'BLE JUSTICE SUVRA GHOSH = 2:2024 _ IMENTIONED MATTERS
[b'aly List HON'BLE JUSTICE SUVRA GHOSH |05.33-2024 IMENTIONED MATTERS
hy L —ONBLE JUSTICE SUVRA GHOSH 06'0:‘2024 IMENTIONED MATTERS
== JUSTICE SUVRAGHOSH | ————__06-03-2024 MENTIONED —
HON'BL T 107-03-2024 MENT] MATTERS
; /eoounindlaHC/cases/case no.php?state Cd=16&digt cd=18&coy ONED MATTERS
_gov.in rt Code=3&stateNm=C8,clma#

12



Case Status : Search by Case Number

HON'BLE JUSTICE SUVRA GHOSH 08-03-2024 _[MENTIONED MATTERS
HON'BLE JUSTICE SUVRA GHOSH 11032024 |[MENTIONED MATTERS
[Daily List HON'BLE JUSTICE SUVRA GHOSH 12:03-2024 _|MENTIONED MATTERS
aily List HON'BLE JUSTICE SUVRA GHOSH 13.03-2024 __ |MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH 14-03-2024 __ |MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH 15-03-2024 _ |[MENTIONED MATTERS
Dally List HON'BLE JUSTICE SUVRA GHOSH 18-03-2024 _|MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH 19-03-2024___[MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH 20032024 |MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH 21-03-2024 __ |MENTIONED MATTERS
Dally List HON'BLE JUSTICE SUVRA GHOSH 22-03-2024 __ |MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH 27-03-2024 __ |MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH 28-03-2024 _|MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH [02-04-2024 __ |[MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH [03-04-2024 _ [MENTIONED MATTERS
aily List HON'BLE JUSTICE SUVRA GHOSH [04-04-2024 _ MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH [05-04-2024  |MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH [08-04-2024  [MENTIONED MATTERS
Daily List HON'BLE JUSTICE SUVRA GHOSH 09-04-2024 _ |MENTIONED MATTERS
Dally List HON'BLE JUSTICE SUVRA GHOSH 70-04-2024 _ |MENTIONED MATTERS
Orders
r
N?'r':;:' i Judge Order Date Dgtradirs
1 WPA/1291/2024] HON'BLE JUSTICE SUVRA GHOSH 27-03-2024
2 WPA/1291/2024] HON'BLE JUSTICE SUVRA GHOSH 10-04-2024
3 WPA/1291/2024] HON'BLE JUSTICE SUVRA GHOSH 06-05-2024
Category Details
Cepory GROUP A (WRIT MATTERS) (1)
S Batagosy Land Laws (13)
Sub Sub Category Miscellaneous ( 16 )
OBJECTION
[Sr-No. Scrutiny Date OBJECﬂON Compliance Date Receipt Date
[ 17-01-2024 All Objections are Complied = -

https://hcservices.ecourts.qov.in/ecourtindiaHC/cases/case no.php?state cd=168&dist cd=1&court code=3&stateNm=Calcutta#
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